Econumr & Companies &

The Eoonomic Times, Senr. Seumoary, 17 June 2000

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Inscivency Resolution Procass for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
NIRMAL CARS PRIVATE LIMITED

RELEVANT PARTICULARS
| 7.]Name of Corporate Debtor RIRMAL CARS PRIVATE LIMITED
2. | Dale of inoorporaton of Goparale Debior | 1302 2011
3, JAshorty under which Corporaie Debaar is | Regstrar of Companies - Japor
Noorparated / regsieed
4. {Corperate idantity Mo |’ Limited Lsbaty
laznification NO._ of Corperate Ceblur
S €ss of the register=g office and Regd. Office : £-12 (B) VK] Arez Japur-302011 Raj
nncipsl ofice (i ary) of Comporate Debiar | Princpal Office: Ground Floar, G-1_A-2. Comparate
Tower J LN, Nerg Japur- 302013 Rajasthan

6. [Inscivency commencament ¢ale in 15082023 | Copy of ordder moervesd on 96 08 2003
respoct of Comorate Debtor twrough wetcsdes of NCLT)

USO3DORI2C11PTCO34231Y

7. |Estimanea date of cosure of rsovancy 12122023 (150th day from 1he Inscisency
| Jresontion grozess coraT nl date 1e.15.06.2023)

8. IName &rd Registragion numier of the Sourabh Malpani

insoheancy orofesaional acting as ivenm | Reg. Nou ! BEISFAOCH\P-PO126562018-2019¥1 2047
Rasolufon Profassicral AFA validity: 051202023

8 fAddress & enal of the nterim resolution | Address : Guru Krpa Piot No. 93, Nodka'mCoLo'v.
profassional 3s regsiaved wih the boand | Cueens Road  Jaipur, Rajasthan-31200

E-mait waipanype@gral com

10 | Address and e-maf 10 2e used for
comespondence with the Interi
Rescltion Frofessond

Address : Guru Krga Plot No. 93, Nedkavh Colony,
Queens Roas  Japur, Rapsthan 302024
E-mail: crp nirmalcars@@gmanil com

11.] Last date for aubmission of clains 30.06.2023 ( 1-4h day from the date of recaiving onder by

IRP e 18 05.2)23)

12| Cassas of crediors, f any, under daase (b | Not Appicadie
o sub-aacson (BA) of sacson 21 sscadainad
by e Intzrim Resoihution Professons

13 ] Namas of nechency professionsis dontifod| Not Appicadie
o actas authonsed regresantan ve of cadions
inaciass (Prasrames keeachclsss|

143 (2) Redevat fcems and (3] Web link: Afps:Vawwm bt govintomadonncads
)Detabdauhcrmed representalives | (b} Not Applcatie
ars avaliable &

Notcs is hereby gven that the Hor'ble Nat onal Company Law Tribural has erdered e commencament
of a coepzente neovency resaiuton procass of Nirmal Cars Private Limitad on 15th June 2023,

The credicrs of Nirmal Cars Privats Limited, are heredy called upon to submit fair claims with peoci on
or belore 30.06.2023 1ohe ntanm rescluton professions atthe addreas mentionad agamst antry No_ 10,
The fancsd od tors shall submAthesr clams w th procl by eleci-onc means onky. A cther credions may
submittha claims with procf in parson. by poetorby aacronic means

Submission of false ormisieadieg procts of claim shall attract penalties. Sourash Malpani

Intarim Rasclution Professional for Nirmal Cars Private Limitac
Date : 17 05 X3 Regd. No.: IEEINPA-OO1MP-POT265/2018-2019/12047

| Prace: Japur Authorisation of Assignment (AFA). AA1/12047/02/051223/ 105026,

For RABH MALPANE
/.
INSOLVENCY PROFESSIONAL

TP fReg. Ho. 1B21/1#A-001/1P-PO1265/2018-19/12047
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